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and Group ‘D’ Cadres in Subordinate
’(‘mn‘ls in Delhi is being considered
by Govemment.
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Written Answers 114

Representation against National Pro-
jects Counstruction Corporation

4254. SHRI BHOGENDRA JHA:
SHR] RAMAVTAR SHASTRI:

Will the Minister of ENERGY be
pleased tp state:

(a) whether the Prime Minister had
been addressed any representatlon
dated 20th July, 1981 by the All In-
dia National Projects Construction
Corporation Limited Employees' Fed-
eration.

(b) if so, details thereabout and the
action taken thereon:

(c) whether the representation con-
tained some very grave charges or cor-
ruption etc. against some top officials
of the NPCC; and

(d) if so, whether these have Leed
investigated by the CBI; if so, the re-
asons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN); (a) to (d). A re-
presentation dated 20th July 1981 has
been received from the All Indiag Nat-
ional Projects Construction Corpora-
tion Ltd. Employees Federation. In
this representation, certain allegations
have been made against certain offi-
cials. The matters raised in the rep-
resentation are being attended to.

Service Conditions of Staff Artlstes

4255, SHRI DIGAMBER SINGH:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state; VT





